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Technical School was set up in 1965  trict is Rs. 2

and the cla~ses started in 1966. Since 1968
there have been no students and the State
‘Government is considering the question
of closing down the school.

(¢) and (d) The State Government
has given so far a grant of Rs. 47,500/-
for furniture. equipment etc. The Gove-
rning Body of the School could not get
electrical power from the State Electricity
Board, nor did it approach the State
Government for purchase of a separate
generator. Training was given only in
those trades which did not require elec-
trical power.

(e) The Scheme of Junior Technical
Schools provides for the award of stipend
to 50 per cent of the students when the
schools are fully developed. This pro-
vision, however, could not be made appli-
cable to the Laudoha Technical School
since it was still undeveloped.

837. [Transferred to the 10th December,
19711.

ERADICATION OF FAMINE CONDITIONS IN
ANDHRA PRADESH

838. SHRI SANDA NARAYANA-
PPA : Will the Minister of AGRICUL-

TURE/Ff& #&@ be pleased to state :

(a) what are the various steps taken
by the Government of India to eradicate
the drought and famine conditions in
Rayalaseema area in Andhra Pradesh
on permanent basis upto-date;

(b) whether any proposals have been
sent by the Rayalaseema Development
Board to Government in this conncction;

(¢) whether the Government of An-
dhra Pradesh has recommended those
proposals ; and

(d) if so, the action taken thereon by
Government ?

THE MINISTER, OF STATE IN THE
MINISTRY OF AGRICULTURE/
gfa war@m W ST W@aE' (PROF.
SHER SINGH): (a) Four districts,
namely, Anantapur, Kunrool, Cuddappah
& Chittoor have been selected in Raya-
laseema area in Andhra Pradesh in consul-
tation with the State Government for
coverage under the Rural Works Progra-
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mme which seeks tojmitigate the severity ’

of droughts in the hard-core drought
prone arcas of the country, under the
programme the allocation for each dis-
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crores during the Fourth
Plan period.

(b) and (c) Draft Master Plans for
the above mentioned four districts, out-
lining the programme to be taken up
during the Fourth Plan period, Liive bcen
received. Presumably, the State Go-
vernment have taken into account all
factors, including the views of the Raya-
Jaseema Devclopment Board, in formula-
ting these Master Plans.

(d) The Draft Master Plans are bcing
examined.

&K JTFAT F AETE
839. »if g=T tHg WO @
O (< B (514
F1 Ffw T g T W oFAT
5 f5 wesT 309, TAFT FH
fara, wiedm @iy fare o sy
Fiw farg &F gguwrT wsast F  AM
Fr g 7?
t(CHAIRMAN OF PuBLIC UNDERTAKINGS
1839, SHRI SUNDER  SINGH
BHANDARI :
SHRI LAL K. ADVANI

Will the Minister of AGRICUL

TURE/E*ﬁ’ "4l be pleased to siate the
names of the present Chairman of the Mo-
dern Bakeries, the State Farms Corpora-
tion, The Food Corporation of India
and the Natlon\al Seeds Corporation?
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t{ 1 English translation.



